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son of Shri Sura jmal aged about 60 years, residant of

Campus Qtr. NoJ 12, Type IInd Via Jaipsr, Avikanagar,

last employed on the post of Tractor Driver in CSUWRI Avikanagar,
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VERSUS

Union of India through its Seecretary, Indian Council
icultural Research, Krishi Bhawan, New Delhiy
Director, Indian Councii ofAgricultural Research
Bhawan, New Delhi,
Director CSWRI Avikanagar, Tonk Via Jai pur,

«s.eofl@ajasthan

iv Kumar, Counsel for the g piicant.

e Mr., H,0, Gupta, Member (Administrative)

e Mr. M.L, Chauhan, Member (Judicial)

ORDER (DRAL)

Learned coungdl for the & plicant submits that he
to withdraw this OA and wants toc file a duly constituted
Prayer granted subject to iimitation. The DA stands

sed as withdraun,
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